01.12.2017

01.12.2017

1. W.P. (CRL) 2465/2017

AT 2:

30 PM

1.CRL.
CRL.

2.CRL.
CRL.

3.CRL.
CRL.

4 .CRL.
CRL.

M.
M.

C.
A.

4542/2016 &
18997/2016

.223/2017 &
.982/2017

.317/2017 &
.1387/2017

.4544/2016 &
.19004-05/2016

5. CRL.M.C 2463/2013 &
CRL.M.A 9529/2013 &
CRL.M.A 14694/2015

AT 2.30 PM
1. CRL.M.C 4717/2017
CRL.M.A 18788/2017

1. W.P.(C) 3174/2004

HIGH COURT OF DELHI

30TH NOVEMBER, 2017

J-1FOR PRONOUNCEMENT OF JUDGMENT (APPLT. JURISDICTION)

COURT NO. 34

(DIVISION BENCH-VII)

HON'BLE MR. JUSTICE VIPIN SANGHI

HON'BLE MR. JUSTICE P.S.TEJT

MOIN AKHTAR QURESHI R.K. HANDOO, YOGINDER HANDOO
VS. UOI & ORS. ADITYA CHAUDHARY, MANISH SHUKLA

NISHANT KUMAR, ANIL SONI
AMIT MAHAJAN

COURT NO. 09
HON'BLE MR. JUSTICE I.S.MEHTA

SWEAK BALKISHAN GUPTA RAMESH GUPTA

VS THE STATE &ORS SUNIL MAGOO,
RAGHUVINDER VARMA,
SUMIT CHANDER, MIZAN SIDDIQUI,JATIN
CHOUDHARY , SUPREET PRASAD

RAM PHAL BANSAL A.K. SINGLA, RAJESH BANSAL

VS STATE & ORS ARUN SHRIVASTAVA, PRAMOD DAYAL
DEEPAK DEWAN, VIJAY K. GUPTA,
MOHIT SAROHA, RIDHIMA BANSAL
RAGHUVINDER VARMA,
SUMIT CHANDER, MIZAN SIDDIQUI,
JATIN CHOUDHARY,SUPREET PRASAD

RAJNISH GOENKA A.S. CHANDHIOK, SUNIL MAGOON,
VS STATE & ORS DIPENDER CHAUHAN, RAMYA KUTTY
ANSHU

RAGHUVINDER VARMA,
SUMIT CHANDER, MIZAN SIDDIQUI,
JATIN CHOUDHARY, SUPREET PRASAD

KAMAL GAIND RAMESH GUPTA

VS THE STATE & ORS SUNIL MANGON,
RAGHUVINDER VARMA,
SUMIT CHANDER, MIZAN SIDDIQUI,JATIN
CHOUDHARY , SUPREET PRASAD

VENU MADHAV K & ANR. MANOJ TANEJA, IZHAR AHMAD,
VS. THE STATE (NCT OF TANVEER AHMED MIR
DELHI) & ANR.

COURT NO.31
HON'BLE MS. JUSTICE SANGITA DHINGRA SEHGAL

OMAR ABDULLAH MALVIKA RAJKOTIA, RAMAKANT SHARMA
VS. PAYAL JAYANT SUD, HONEY KHANNA
ABDULLAH & ORS.

COURT NO. 12

HON'BLE MR. JUSTICE C.HARI SHANKAR
KHAZAN SINGH SUDERSHAN RAJAN
VS. DTC SARFARAZ KHAN
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01.12.2017 FOR PRONOUNCEMENT (ORIGINAL JURISDICTION)

COURT NO. 24 (OS-E)
HON'BLE MR. JUSTICE MANMOHAN

23. I.A. 6674/2017 DR. SHASHI THAROOR SALMAN KHURSHID, GAURAV GUPTA
I.A. 8809/2017 Vs. ARNAB GOSWAMI AND ANR MUHAMMAD ALI KHAN, JASPAL
I.A. 10378/2017 SINGH, NAMRAH NASIR, AZRA REHMAN
In CS(0S) 253/2017 OMAR HODA, SAKSHI KOTIYAL,

SANDEEP SETHI, MALVIKA TRIVEDI,
DEBARSHI DUTTA, RAJAT PRADHAN,

SRIPARNA DUTTA
*hkkkkkkkk

COURT NO. 19 (0s - D)
HON'BLE MR. JUSTICE YOGESH KHANNA

AT 10.30 A.M.

15. O.M.P. (COMM) 215/2016 RAKESH KUMAR GOSWAMI C. MUKUND, MOHD. FARIS, GAURAV
I.A. 15562/2016 Vs. NEELAM KHURANA KR. SINGH, M.B. ELAKKUMANAN,
MANJIT SINGH AHLUWALIA,
NARENDRA KALRA,DELLAWS
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COURT NO. 20 (Os - B)
HON'BLE MR. JUSTICE NAVIN CHAWLA

26. O.M.P. (COMM) 382/2017 ADWEL ADVERTISING SERVICE & P.V.KAPUR, SANDEEP GROVER,
ANR. VIMAL NAGRATH, PANKHURI
Vs. SOUTH DELHI MUNICIPAL BHARDWAJ, KAVERI GUPTA, SANJAY
CORPORATION PODDAR, GAURANG KANTH,

GOVIND KUMAR, SHIVAM GOEL

27. 0.M.P. (COMM) 385/2017 ADWEL ADVERTISING SERVICE & P.V. KAPUR, SANDEEP GROVER,
ANR. VIMAL NAGRATH, PANKHURI
Vs. SOUTH DELHI MUNICIPAL BHARDWAJ, KAVERI GUPTA,
CORPORATION SANJAY PODDAR, GAURANG KANTH,

GOVIND KUMAR, SHIVAM GOEL
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